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Central Administrative Tribunal
A llahabad Bench

A llahabagd

Allahabad this the .;2. .day of Al B

Coram : Hon, Mpr, T, L,_ Verma, Member-J
Hon, Mr., _S._ Dayal, _ Member-A

Review Application No, 37 of 1997
on behalf of

Union of India & others.... .applicants/respondents
(C/A Sri B. B. Paul)

in

Original Application No, 1642 of 1994,

- —— e g, WA G . S

Arvind Kumar aged about 32 years,
son of Sri C.O.Kumar resident of
662-A, Loco Colonv-9, Marg, Allahabad
<. sgPplicant,

Versus

1, Union of India through the General hlana:;;er(P)
Northern Railway, Headquarters office,
Baroda House, New Delhi,

2., Divisional Railvay Manager,
Northern Railway, D.R.M.Office,
Nawab Yusuf Road, Allahabad.

3. Senior Divisional commercial Manager,
Northsrn Railway, D.R.M.Offiice, Nawab Yusuf Road,
Allahabad.

4, Senior Divisional Personnel Officer,
Northern Railway, Nawab Yusuf Road, Allahabad.
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Divisional Commercial Manager,
Northorn Railway, Nawab Yusuf Road,
Allahabad,
Stat lon Manager,
Northern Railway, Allashabad Station,
District Allahabad, $.ees..TESPONdents,

Review Application No, 38 of 1997

on behalf of

Union of India and others...applicants/respondents,
(C/A Sri B.B.Paul)

in

ORIGINAL APPLICATION No, 1643 of 19%4,

Atul Kashyap, son of N.S.Kashypap,
Resident of 671-=D, Smith Road, Railway

Colony, Allahabad.

1,

2.,

3.

Versus

Ujion of India

through the General Manager (P)
Northern Railway Headquarters Office,
Baroda House, New Delhi,

Divisional Railway Manager,
Northern Railway, D.R.M.Office,

Senior Divisional Commercial Manager,
Northern Railway ,

D.R.M.Office, Nawab Yusuf Road,
Allahabad.

Senior Divisional Personal

eessApplicant .’

Off icer, Northern Railway, Nawab Yusuf Road,

Allshabad.
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- 5. Divisional Commercial Manager,
Northern Railway, Nawab Yusuf Road,
Allahabad.
6. Station Manager, :
Northern Railway, Allahabad Station,
Distric‘t Allahabad,
% .I‘espﬂﬂdents.
TITa A LONGUWITIH
REVIEW APPLICATION NO, 39 of 1997
on behalf of Union of India & others...applicants/
I‘espondeﬂts-.
> (C/A Sri B.B.Paul)

IN

Original Application No, 1644 of 1994,
Shailendra Kumar Sriwas,

son of Sri Ram Sewak Sriwas,

R/o, 97/234, Jayantipur, Preetam Nagar,
Sulemsarai, Allahabad. es..Applicant,

Versus
1, Union of India
through the General Manager (P)
Northern Railway Headquarters Office,
Baroda House, New Delhi,

2, Divyisional Railway Manager,
7z ~ Northern Railway, D.R.M.Off ice,
Nawab Yusuf Road, Allahabad.
8, Senior Divisional Commercial
Manager, Northern Railway,

D.R.M.,Off ice, Nawab Yusuf Road,
Allﬂhabado
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4, Senior Divisional Personnel Officer, |
Northern Railway, Nawab Yusuf Road, Allalgbad.

5. Divisional Commercial Manager,
Northern Railway, Nawab Yusuf Road,
Allahabad. :

6. Station Manager,
Northern Railway, Allahabad Station, ¢
District Allahabad.
se+ . .Bespondents,

—— e A AEER S s A e

Review Application No, 40 of 1997

On behalf of
Union of India and others....2zpplicants/respondents,

(C/A Sri BR.B.Paul) |

4
in

ORIGINAL APPLICATION NO, 1645 of 1994,

Sri Jai Narain son of Sri Ram Das,
resident of 2/92-A, Ramanand Nagar, Allahpur,
Allahabad. eeces...Applicant,

Versus

l, Union of India through
the General Manager(P)
Northern Railway Headquarters Cffice,
Baroda House, New Delhi,

2, Divisional Railway Manager,
Northern Railway, D.R.M, Office,
Nawab Yusuf Road, Allahabad.

3. Senior Divisional Commercial Manager,
Nort-ern Railway, D.R.M,Off ice ,Nawab Yusuf Road,
Allahabad,

4, Senior Divisional Personal Officer,Northarn Railway,
Nawab Yusuf Road, Allahabad.

—————— e —— S —
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5. Divisional Commerdial Manager, Northern Railway, Nawab
Y Yusuf Road, Allahabad. .
6. Station Manager, Northern Railway, Allshabad Station,
Allahabad. ee + s+ s« s.e.TESPONdents,
V.ALONGWITH_

Review Application No,_41 of li'T

On behalf of.
Union of India and others.....applicants/respondents.

(C/A sri B.B.Paul)

in

Original Application No, 1646 of 1994,

R.K.Abbhi son of Sri G.S.Abbhi,
R o resident of 656 D Loc o Colony,Allahabad...applicant.

Versus

1, Union of India through the General Manager(P) |
Northern Railway, Headquarters, Off ice ,Baroda House, #§
New Delhi. I. |

2. Divisional Railway Manager,Northern Railway,D.R.M, l
Off ice, Nawab Yusuf Road,Allahabad. .

3. Senioer Divisional Commercial Manager,Northern Railway
D.R.M,Off ice,Nawab Yusuf Road,Allahabad.

1

4, Senior Divisional Personal Officer, | '

Northern Railway, Nawab Yusuf Road, ’

Allahabad. { |

5. Divisional Commercial Manager,
Northern Railway,
Nawab Yusuf Road,

% Allzhabad.

\ 6. Station Manager, Northern Railway,
Allahabad Station, Allahabad.
«sss..TESPONdents,
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REVIEW APPLICATION NO, 42 of 1997,
on behalf of

Union of India and others...applicants/respondents,
(C/A Sri B.B. Paul)g |

in
ORIGINAL APPLICATION NO, 1647 of 1994,

Harish Chandra Yadav, son of Sri Kallu Ram
Resident of 794, Railway Colony, Chaufatka,
District Allahabad. «esApplicant,
Versus
1., Union of India through the General
Manager (P), Northern Railway Headquarters Off}ice,
Baroda House, New De lhi, ~

2, Divisional Railway Manager,
Northern Railway, D.R.M.Office,
Nawab Yusuf Road,

Allahabad.

3. Senior Divisional Commercial Manager,
Northern Railway,
D.R.M.Off ice ,Nawab Yusuf Road,
Allahabad.

4, Senior Divisional Personal Officer,
Northern Railway, Nawab Yusuf Road,
Allahabad.

5. Divisional Commercial Manager,
Northern Railway, Nawab Yusuf Road,
Allahabad.

6. Station Manager, Northern Railway,
A llahabad Station,
District Allahabad.
..1.. «s+e.Respondents,
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REVIEW APPLICATION NO, 43 of 1997,
On behalf of

Union of India and others....respmaents/app_licants;
in

ORIGINAL APPLICATION NO, 1648 ii 1994

Shiv Prasad Shukla, son of Ram Dularey
Shukla, Resident of 59, Old Allahpur,
Allahabad. el oo APPidcant s

Versus
1, Union of Iddia, through the General Manager(P)
Northern Railway, Hegdquarters Office,
Baroda House, New Delhi,

» 2, Divisional Railway Masnager,
Northern Railway, D.R.M.Cffice,
Nawab Yusuf Road, Allahabad,

3, Senior Divisional Commercial Manager,
Northern Railway, D.R.M.Office,
Nawab ¥usuf Road, Allahabad.

4, Senior Divisional Personal Off icer,
Northern Railway, Nawab Yusuf Road,
Allahabad.

5. Divisional Commercial Manager,
Northern Railway, Nawab Yusuf Road,
Allahabad. ’

,
m 6. Station Manager,
Northern Railway, Allahabad Station,

District Allahabad.

@80 % e s .NSPMdEnts.
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REVIEW APPLICATION NO, 44 of 1997
on behalf of :
Union of India and others....respondents/applicants,

(c/A Sri B.B.Paul)

{
ORIGINAL APPLICATION NO, 1649 of 1994,

Sri L. M, Dubey son of Sri Madan Mohan Dubey,
Resident of 2rl, Pura Baldi, Kydganj,
Allahabad. aia e imio e eretaty . ..Applicant’,
Versus
1, Uhion of India through the General Manager(P),
Northern Railway, Headquarters Office,
Baroda Hﬂouse, New Delhi’

2., Divisional Railway Manager,
Northern Railway, D.R.M,Office, L
Nawab Yusuf Road, Allahabad.

3. Senior Divisional Commercial Manager,
Nﬂrthern Railway, D.R-MoofficE,
Nawab Yusuf Road, Allahabad.

4, Senior Divisional Personal Officer,
Northern Railway, Nawab Yusuf Road,
Allahabad.

5. Divisional Commercial Manager,
Northern Railway, Nawab Yusuf Road,
Allahabad.

6. Station Manager,
Northern Railway,Allahabad.
District Allashabad.

ess..Yespondents,

e
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IX., ALONGWITIH
REVIEW APPLICATION NO, 45 of 10907
On behalf of
Union of India & others...applicants/respondents
(cA Sri B. B. Paul)

in !
ORIGINAL AFPLICATION NO. 1650 of 1994.

Rz jneesh Kumar Singh son of Sri Hiramani Prasad Singh,
Resident of 178, Mahajpur, Allahabad City,
Allahabad . e . . s es 0 APP li Cant-

Versus ;
1. Union of India, thraugh the General Manager (P)
Northern Railway Headquarters Offide,
Barodz House, New Delhi,

2 . Divisional Railway Manacer,
Northern Railway, D.R.M.Office,
Nawab Yusuf Road, Al lahabad.

3. Senior Divisional Gemmercial Manager,
Northern Railway, D.R.M.Office,Nawab Yusuf
Road, Allahabad. |

4. Senior Divisional Personal Officer,
Northern Railway, Nawab Yusuf Road, )
Allahabad. e’

5 . Divisional Commercial Manager,
Northern Railway, Nawab Yusuf Road,
Allahabad.

6. Station Manager, Northern Ra ilway,Allahabad
Station, Allahabad, District Allahabad.
™ .--‘I’Eﬁpmden'ts.
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REVIEW APPLICATION NO. 46 of 1997

On behalf of
Union of India and others....respbndents/applicants.

(C/A. Sri B.ByPaul)

in
ORIGINAL APPLICAT ION NO, 1651 of 1994,

OGa Prakash Shukla, son of Thakur Prasad,
Shuklay; Resident of Basaunhi, i
PO Manjhanpur (Korro),Allahabad. ...applicant,

Versus

1, Union of India through the General Manager(P)
Northern Railway Headquarters Office,
Baroda House, Mew Delhi,

2. Divisional Railway Manager,
NOr‘thE'rn Ra ihay, D-R-MfﬂfficE.
Nawab Yusuf Road, A llahabad.

3. Senior Divisional Commercial Manager,
Northern Railway,
D.R.M.Office, Nawab Yusuf Road,
Allahabad,

4. Senior Divisional Personal Officer,Northern
Railway, Nawab Yusuf Road, Allahabad.

5. Divisional Commercial Manager,
Northern Railway, Nawab Yusuf Road,
Allahabad.

6. Station Manager, Northern Railway,
Allahabad Stationk

District Allahabad.
& ® 8 & & % 1m5Pmdents L ]
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REVIEW APPLICATION NO. 47 of 1997
ON BEHALF OF
- Union of India and others......applicant/respondents.
(C/A Sri B. B, Paul)
q o
ORIGINAL APPLICAT ION NO. 1652 of 1994,
Brijesh Kumar Singh,
son of Sri Raj Dev Singh, r/o.
B-161C, Karaili Scheme, Allahabad......applicant.
Versus :
1, Union of India through the General Manager(P),
Northern Railway Headquarters Off ice,
Baroda House, New Delhi,
% g

2, Divisional Railway Manager,
Northern Railway, D.R.M.Office,
Nawab Yusuf Road, Allshabad.

3. Senior Divisional Coemmepeial-Mavager,D.R.M.,Off ice,
Northern Railway, Nawab Yusuf Road, Allahabad,

4, Senior Divisional Personal Officer,
Northern Railway, Nawab Yusuf Road,Allahabad.

5« Divisional Commercial Manager,
NorthernRailway, Nawab Yusuf Road,
Allﬂhabadn

6. Station Manager, Northern Railway,
Allahabad Station, DistrictAllahabad.

ee e -ﬁspﬂidents .

QEB.
Verma,

OR
(By Hon, My, T. L,V Membe r-J )

The above Misc, Applications have been filed

S g — . —— T A Wl gy gt —

seeking reviev of the order dated 4,11.,1998 passed in
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@ 0.A.No,1642 of 1994 and other connected O.As,

2.4 O0.A.No,1642 of 1994 and other connected OlLks,

involved common questions of law and facts hence were

disposed of by common order dated 4..}1.1996. The
Review Application No.,37 of 1997 and other connected
Review Applica'tions.arising ou:itln said order

are, therefore, being disposed of by this common order.

<} The applicants, who,in all the O.As. were
voluntary Mobile Ticket Collectors had filed their
respective cases for quashing order whereby their
services were dis-continued on the post of Mobile
Ticket Collector and for issuinoc a direction {?‘; the
respondents to extend the benefit of temporary btatus
alongwith C.P.C. scale to th: applicants who had
completed more than 120 days continuous service and to

treat them as temporary railway servants,

4. Some of the Mobile T+cket Collectors, whose

services were similarly dispensed with, filed a number
of cases. A bunch of 73Acases, leading case of which
was O0.A.No,83 of 1993 was heard.and disposed of by

a bench of 'l‘._his Trmmalmme Vice=Chairman

and Hon'ble Mr. K. Muthukumar, Administrative Member.
Thebmich dismissed the O.As, and held that, VOlm‘tary/
Mnbile T icket Collectors and Mobile 1’2191‘ lerkst are
two different cadres and the instructions issued by

the Railway Board by letter dated 6.2.,1990 are

applicable to the category of Mobile BdokingiClérks
only, Shri Shiv Shanker, the applicant of 0.,A.No.479 of
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1993 challenged the decision ‘in the aforesaid case
by filing Special leaye Petition before the Hon'ble

Supreme Court, The Hon'ble Supreme Court has
reversed the above finding by setting aside the
order of the Tribunal,The cases of fhe applicants
in the O/As., the judgment of which is being sought to
be reviewed in this Misc, Applicatim. are in pari-
materia with the case of Shiv Shanker allowed by thi
Hon 'ble Supreme Court. We, therefore, by order under |
review held that th=ir cases v1ill abide by the decision
of the Hon'ble Suprme Court in C:i.vil Appeal, @f the :
said Shiv Shanker. In {
3e00806C3apeeattlo8Pe other words the direction of thisg
Bench that the cases of applicants of 0.A.No,1642
of 1994 and other connected O.As, will be examined in |
the same manner as in the case of Shiv ‘Shanker, the
applicant in Q,AN0.479 of 1992, The direction in this §i
O.As, therefore, oblicates the respondents to examine
the cases of the applidants of O0.A.No,1642 of 1994 and |
other connected O.As. in the light of the decision |

of the Hon'ble Supreme Court.

B e We have perused the Misc, Revie:w Applications '
and the order sought to be reviewed and we find that t
neither any error aﬁparent on the face of the record
has been shown nor it has been brought to our notice
that material facts having bearinc on the merit of :
the caseycould not be brought ttxth: with exercise of |

due deligence at the time ofder was passed, have

sthsequently been discovered, warranting review of
the order. We, therefore, find no merit in the review |
application No, 37 of 1997 and the connected Review
Applications, The petit ioners, in fact, are seeking
fresh judgment on merit which is not permissible

— e,
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By circulation

Central Administrative Tribunal
Allashabad Bench

Al lahabad

Allshabad this the .92.. .day of :oles=1997

Coram : Hon, Mr, T, L,. Verma, Member-J
Hon, Mr., S. Dayal, _ Member-A

Review Application No, 37 of 1097
on behalf of

Union of India & others.... .applicants/respondents
(C/A Sri B. B, Paul)

in

Original Application No. 1642 of 1994,

— e, e ——

Arvind Kumar aged about 32 years,
son of Sri C.O.,Kumar resident of
662-A, Loco Colonv=9, Marg, Allahabad
. «aPplicant.

Versus

1. Union of India through the General Manager(P)
Northern Railway, Headquarters office,
Baroda House, New Delhi,

2, Divisional Railvay Manager,
Northern Rail”'a}" D.R QMtofficej
Nawab Yusuf Road, Allahabad.

3, Senior Divisionali commercial Manager,
Northern Railway, D.R.M.Offiice, Nawab Yusuf Road,
Allahabad.

4, Senior Divisional Personnel Officer,
Northern Railway, Nawab Yusuf Road, Allahabad.
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5. Divisional Commercial Manager, R

Northeorn Railway, Nawab Yusuf Road,

Allahabad.
6. Station Manager,

Northern Railway, Allshabad Station,

District Allahabad, § 3......vespondents

ALONGVITH
Review Application No, 38 of 1997
on behalf of
Union of India and others...applicants/respondents.

in
ORIGINAL APPLICAT ION Nof 1643 of 1994,

Atul Kashyap, son of N.S.Kashygap,
Resident of 671=D, Smith Road, Railway
COlUﬂY, ﬁllahabad. .--..Appliﬂanttl

Versus

1, Ujion of India
through the General Ma‘nager(P)
Northern Railway Headquarters Office,
Baroda House, New Delhi,

2, Divisional Railway Manager,
Northern Railway, D.,R.M.Off ice,
Nawab Yusuf Road, Allahabad.

3. Senior Divisional Commercial Manager,
Northern Raliway ,
D.R.M.Office, Nawab Yusuf Road,
Allahabad.

4, Senior Divisional Personal
Off icer, Northern Railway, Nawab Yusuf Road,
Allahabad.
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5. Divisional Commercial Manager,
Northern Railway, Nawab Yusuf Road,
Allahabad.
6. Station Manager, :
. Northern Railway, Allahabad Station,
q District Allahabad,
f--;.rﬂspmdants.
111, A LONGWITH
REVIEW APPLICATION NO, 39 of 1997
on behalf of Union of India & others...applicants/
respondemnts,
- (c/A Sri B.B.Paul)

IN

Original Application No, 1644 of 1994,
Shailendra Kumar Sriwas,

son of Sri Ram Sewak Sriwas,

R/o. 97/234, Jayantipur, Preetam Nagar,
Sulemsarai, Allahabad, ees.Applicant,

Versus
l. Union of India
through the General Manager (P)
Northarn Railway Headquarters Office,
Baroda House, New Delhi,

2, Divisional Railway Manager,
Northern Railway, D.R.M.Office,
Navab Yusuf Road, Allahabad.

3, Senior Divisional Commercial
Manager, Northern Railway,
D.R.M.Off ice, Nawab Yusuf Road,
Allahabad.
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4, Senior Divisional Personnel Officer, :
Northern Railway, Nawab Yusuf Road, Allahabad,
5

5. Divisional Commercisl Manager,
Northern Railway, Nawab Yusuf Road,
Allghabad. |

6. Station Manager,
Northern Rajlway, Allahabad Station,
District Allahabad.
ee+s.Respondents,

Review Application No, 40 of 19

On behalf of
Union of India and others....applicants/respmdents;

(C/A Sri R.B.Paul)

-
i U

-

in
ORIGINAL APPLICAT ION NO, 1645 of 1994,

Sri Jai Narain son of Sri Ram Das,
resident of 2/92-A, Ramanand Nagar, Allahpur,
Allahabad. esee.-...Applicant,

Versus

l, Union of India through
the General Manaager(P)
Northern Railway Headquarters Cffice,
Baroda House, New Delhi,

2. Divisional Railway Manager,
Northern Railway, D.R.M. Office,
Nawab Yusuf Road, All_ahabad.

3. Senior Divisional Commercial Manager,
Nort-ern Railway, D.R.M.Off ice ,Nawab Yusuf Road,
Allahabadc

4, Senior Divisional Personal Off icer,Northern Railway,}
Nawab Yusuf Road, Allahabad. '
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5. Divisional Commerdial Manager, Northern Railway, Nawab

i ®. Yusuf Road, Allahabad.
| > 6. Station Manager, Northern Railway, Allahabad Station,
Allahabad. ss « o5 s e...TESPONdents,

V.ALONGWITH

i Review Application No,_4l1 of 1997

On behalf of.
Union of India and others.....applicants/respondents.

(C/A sri B.B,Paul)

in

Oricinal Application No, 1646 of 19094,

- R.K.Abbhi son of Sri G.S.Abbhi,
resident of 656 D Loc o COImy,Allahabad...applicant
Versus

1, Union of Indis through the General Manager(P)
Northern Railway, Headgquarters, Off ice ,Baroda House,
New Delhi,

2, Divisional Railway Manager,Northern Railway,D.R.M,
Off ice, Nawab Fusut” Road ‘Allahabad, .

3, Senior Divisional Commercial Manager ,Northern Railway
D.R.M,Cffice,Nawab Yusuf Road,Allahabad.

4, Senior Divisional Personal Officer,
Northern Railway, Nawab Yusuf Road,
Allahabad.

) 5. Divisional Commercial Manager,
Northern Railway,
| Nawab Yusuf Road,
K + Allahabad,

6. Station Manager, Northern Railway,

Allahabad Station, Allahabad.
‘wess.TESPOndents,
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REVIEW APPLICATION NO, 42 of 1997,
on behalf of

Union of India and others.,.applicants/respmdents.
(C/A Sri B.B, Paul)

in
ORIGINAL APPLICATION NO, 1647 of 1994,

Harish Chandra Yadav, son of Sri Kallu Ram
Resident of 794, Railway Colony, Chaufatka,
District Allahabad. s+ Applicant,
Versus
1, Union of India through the General
Manager (P), Northern Railway Headquarters 0f£ice.
Baroda House, New Delhi, &

2, Divisional Railway Manager,

* Northern Railway, D.R.M.Office,
Nawab Yusuf Road,
Allahabad.

3, Senior Divisional Commercial Manager,
Northern Railway,
D.E.M,Off ice ,Nawab Yusuf Read,
Allahabad.

4, Senior Divisional Personal Officer,
Northern Railway, Nawab Yusuf Road,
Allahabad.

5. Divisional Commercial Manager,
Northern Railway, Nawab Yusuf ROad,
Allahabad.

6. Station Manager, Northern Railway,
Allahabad Station,
District Allahabad.
..h.. .++e.Respondents,




ViI, A_LONGWITH

REVIEW APPLICATION NO, 43 of 1997,

On behalf of
Unjon of India and others,...respondents/applicants,
in

CRIGINAL APPLICATION NO, 1648 of 1994

Shiv Prasad Shukla, son of Ram Dularey
Shukla, Resident of 59, Old Allahpur,
Allahabadu .tiil-llittoapplican‘tl

Versus
1, Union of Iddia, through the General Manager(P)
Northern Rz ilway, Hegdquarters Office,
Baroda House, New Delhi,

2, Divisional Railyway Manager,
Northern Railway, D.R.M.,Cffice,
Nawab Yusuf Road, Allahabad.

3, Senior Divisional Commercial Manager,
Northern Railway, D.R.M.,Office,
Nawab Yusuf Road, Allahabad.

4, Senior Divisional Personal Officer,
Northern Railvay, Nawab Yusuf Road,
Allahabad.

5., Divisional Commercial Manager,
Northern Railway, Nawab Yusuf Road,
Allahabad.

6. Station Manaqger,
Northern Railway, Allahabad Station,
District Allahabad,
«ss+.0..TESPONdents,
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REVIEW APPLICATION NO, 44 of 1997
on behalf of -
Union of India and others....respondents/applicants.

aX

(c/A Sri B.B.Paul)

J _ N _ |
ORIGINAL APPLICATION NO, 1649 of 1994,

Sri L. M, Dubey son of Sri Madan Mohan Dubey,
Resident of 2rl, Pura Baldi, Kydganj,
Allahabad. cioie o et eis ey BADDIACERLYS
Versus
1, Union of India through the General Manager(P),
Northern Railway, Headquarters Office,
Baroda Hxnuse, New Delhi.

2, Divisional Railway Manager, =
Northern Railway, D.R.M.,Office,
Nawab Yusuf Road, Allahabad.

-
»

3. Senior Divisional Commercial Manager,
Northern Railway, D.R.M.Office,
Nawab Yusuf Road, Allahabad.,

4, Senior Divisional Personal Off icer,
Northern Railway, Nawab Yusuf Road,
Allahabad.

5. Divisional Commercial Manager,
Northern Railway, Nawab Yusuf Road,
Allahabad.

6. Station Manager,
Northern Railway,Allahabad.
District All=habad.

ey -NSPG‘dEntS ®
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IX. ALONGWITH
REVIEW APPLICAT ION NO, 45 of 1997
On behalf of
Union of India & others...applicants/respondents
(c/A Sri B. B, Paul)

in q
ORIGINAL APPLICATION NO, 1650 _of 1994.

Ra jneesh Kumar Singh son of Sri Hiramani Prasad Singh,
Resident of 178, Mahajpur, Allahabad City,
A 1laha bad * e o . . e » APP 1ic3nt-

Versus ;
1, Union of India, thraugh the General Manager(P)
Northern Railway Headquarters Offide,
Baroda House, New Delhi,

2. Divisional Railway Manager,
Northern Railway, D.R.M.Office,
Nawab Yusuf Road, Allahabad.

3, Senior Divisional Conmercial Manager,
Northern Railway, D.R.M.Office,Nawab Yusuf
Road, Allahabad. |

4. Senior Divisional Personal Officer,
Northern Railway, Nawab Yusuf Road,
Allahabad.

5, Divisional Commercial Manager,
Northern Railway, Nawab Yusuf Road,
Allshabad.

6. Station Manager, Northern Railway ,Allahabad
Station, Allahabad, Dist rict Allahabad.
o0 -I‘ESPMGEmS *
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X. ALONGWITH
REVIEW APPLICATION NO. 46 of 1997
On behalf of
Union of India and others....respdndents/applicants.,
d (C/A. Sri B.B.Paul)
in

ORIGINAL APPLICATION NO, 1651 of 1994,

Ok Prakash Shukla, son of Thakur Prasad,
Shuklay Resident of Basawnhi, '
PO Manjhanpur (Korro),Allahabad. ...applicant,

Versus

1, Union of India throigh the General Managex(P)
Northern Railway Headquarters Office, :
Baroda House, New Delhi,

2, Divisional Railway Manager,
Northern Railway, D.R.M.Off ice,
Nawab Yusuf Road, A llahabad. ;

3. Senior Divisional Commercial Manager,
Northern Railway,
D.R.M,Office, Nawab Yusuf Road,
Allahabad.

4, Senior Divisional Fersonal Officer,NOrtherl;I
Railway, Nawab Yusuf Road, Allahabad.

5. Divisional Commerc ial Manager,
Northern Railway, Nawab Yusuf Road,

Allahabad.
6. Station Manager, Northern Railway,

Allahabad Station)

District Allahabad.
B e respondents,
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X1, ALONGWITH

REVIEW APFLICATION NO, 47 of 19907
ON BEHALF OF

Union of India and others......applicant/respondents,
(C/A Sri B, B, Paul)

d in
ORIGINAL APPLICAT ION NO, 1652 of 1994,

Brijesh Kumar Singh,
son of Sri Raj Dev Singh, r/o,
B-161C, Karaili Scheme, Allghabad......applicant,

Versus
Union of India through the General Manager(P),
Northern Railway Headquarters Off ice,
Baroda House, New Delhi,

2. Divisional Railway Manager,
Northern Railway, D.R.M.Office,
Nawab Yusuf Road, Allahabad. j

3, Senior Divisional Commepelal Mavager,D.R.M.Off ice,
Northern Railway, Nawab Yusuf Road, Allahabad,

4, Senior Divisional Personal Officer,
Northern Railway, Nawab Yusuf Road,Allahabad.

5. Divisional Commercial Manager,
NorthernRailway, Nawab Yusuf Road,
Alldhabado

6. Station Manager, Northern Railway,
Allahabad Station, DistrictAllahabad.

...;..respﬂndents.

ORDER

(By Hon, Mr, T. L. Verma, Member-J)

The above Misc, Applications have been‘filed

seeking reviev of the order dated 4,11,1996 passed in
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O0.A.No,1642 of 1994 and other connected O.As.

2. 0,A.No,1642 of 1992 .and other commected Olhs.
involved common questions of law and facts hence were
disposed 05 by common order dated 4,11,1996, The
Review Application No.37 of 1997 and other connected
Review Applications arising ou:itha said order

are, therefore, being disposed of by this common order,

3. The applicants, who/in all the O.As. were
voluntary Mobile Ticket Collectors had filed their
respective cases for quashing order whereby their
services were dis-continued on the post of Mo?%le
Ticket Collector and for issuinc a direction iﬁ; the
respondents to extend the benefit of temporary btatus
alongwith C.P.C. scale to the applicants who had
completed more than 120 days continuous service and to

treat them as temporary railway servants,

4, Some of the Mobile T«icket Collectors, whose
services were similarly dispensed with, filed a number
of cases, A bunch of 73/\:55;5. leading case of which
was O,A,N0o.83 of 1993 was heard.and disposed of by

a bench of this Tribunall\-i- ont:l;fle Vice-Chairman

and Hon'ble Mr, K. Muthukumar, Administrative Member,.
The:g;ﬁch dismissed the O.As, and he':Z that, Voluntary/
Mobile Ticket Collectors and Mobile zm lérks:.lre
two different cadres and the instructions issued by
the Railway Board by letter dated 6.2.1990 are
applicable to the category of Mobile BdokingCClérks
only, Shri Shiv Shanker, the applicant of 0.A.No'.479 of
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1993 challenged the decision in the aforesaid case
by filing Special Leave Petition before the Hon'ble

Supreme Court, The Hon'ble Supreme Court has

reversed the above finding by setting aside the

order of the Tribunal,The cases of the applicants

in the O.As., the judoment of vhich is being sought to
be reviewed in this Misc, Application, are in pari=-
materia with the case of Shiv Shanker allowed by the

Hon 'ble Supreme Court. We, therefore, by order under
review held that th=ir cases vill abide by the decision}
of the Hon'ble Suprme Court in Civil Appeal, @f the
said Shiy Shanker. In ' .
HOO280SC0aPLeattCoa®E other words the direction of this|
Bench that the cases of applicants of 0.A.No,1642 |

of 1994 and other connected O.,As., will be examined in

the same manner as in the case of Shiv ‘Shanker, the
applicant in Q.,A.,N0,4790 of 1992, The direction in this .!
O.As, therefore, obligates the respgnd'ents to examine |
the cases of the applidants of O.A.No0,1642 of 1994 and |
ot her connected O.,As, in the light of the decision |

of the Hon'ble Supreme Court,

N We have perused the Misc. Review Applications '1
and th> order sought to be reviewed and we find that §
neither any error ahparen‘t on the face of the record
has been shown nor it has been brought to our notice
that material facts having bearino on the merit of

the caseycould not be brought l‘kxth: with exercise of }§

due deligence at the time order was passed, have
subsequently been dis~overed, warranting review of

the order. We, therefore, find no merit in the review ..
application No, 37 of 1997 and the connected Review |
Applications, The petit ioners, in fact, are seeking
fresh judgment on merit which is not permissible
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